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Inspection of the above assets/ properties will be held on 19.05.2O22 and 2O.05.2 

At the time of taking inspection of the aforesaid assets/ properties of the comp 

requested to follow the advisory issued by the District Administration of the art 
interest of theirown well being and in public interest. 

The e-auction will be conducted through the vbsite httpsJ/olauction.enivida.o 

04:00 PM, with auto time extension of 10 minutes each time if the bid is made 
e-auction. 

3. The bidders/tenderers should submit their online offer through the website https 

4. The tenderers should collect the detail information, terms & condition through 
and may also take help from the below contacts:- 

Navneet Mishra 9560364871;Amrendna Kumar9355O3O628;Anand Kumar935 

5. The EP,ID amount (interestfree) should be deposited through the modes availab 
in eAuctiort and online submission ofEMDis24.05.2022 

6. This sale is subject to confirmation by the Hon'ble High Courtof Delhi. 

DATE: 11.05.2022 
PLACE: NEW DELHI 

A CENTRAL ELECTRICITY REGULATORY COMMISSION 
4th Floor, Chanderlok Building, 36 Janpath, New Delhi-110001. 

Phone: 23353503 FAX: 23753923 

Petition No. 107/TLI2022 Dated: 2.5.2022 
NOTICE UNDER CLAUSE (a) OF SUBSECTION (5) OF 

SECTION 15 OF THE ELECTRICITY ACT, 2003 
An application under sub-section (1) of Section 15 of the Electricity Act, 
2003 (the Act) has been made by Khavda-Bhuj Transmission Limited 
(KBTL), Khavda-Bhuj Transmission Limited, C-105, Anand Niketan, 
New Delhi-1 10021 to establish "Transmission Scheme for evacuation of 
3 G RE injection at Khavda P.S. under Phase-I' (hereinafter referred to 
as "Transmission System' or "Project') on Build, Own, Operate and 
Maintain (BOOM) basis comprising of the following elements.- 

Name of the Transmission Element Scheduled 
COD in 

months from 
Effective Date 

1. Establishment of 3X1500 MVA765/400 kV 
Khavda (GlS)with iX330MVAR765kVbus 
reactor and 1X125 MVAR 420 kV bus reactor 
• 765/400kv, 1500 MVA ICT- 3Nos. 
• 765kV lCTbays-3 Nos. 
• 400kV ICT bays -3Nos. 
• 330 MVAR 765 kV bus reactor -1 No. 
• 125 MVAR 420 kV bus reactor -1 No. 
• 765 kV reactor bay -1 Nos. 
• 765 kV line bay-2 Nos. 
• 400 kV reactor bay -i No. 
• 400 kV line bay-3 Nos. 
• 500 MVA, 765/400 kV Spare ICT -1 No. 24 months 
• 1I0MVAR,765kV,i-phreactor(spareunit)-1 No. 
Future Scope: Space for 
• 765/400 kV, ICT along with bays-5 Nos. 
• 400/220 kV, ICT along with bays-4 Nos. 
• 765 kV Line bays along with switchable line 

reactor-6 Nos. 
• 400 kV Line bays-9 Nos. 
• 220 kV Line bays-8 Nos. 
• 765 kV reactor along with bays-2 Nos. 
• 400 kV reactor along with bays - i No. 
* 765 kV bus sectionalizer- 1 No. 
• 400 kV bus sectionalizer- 1 No. 

2. Khavda PS (GIS) - Bhuj PS 765 kV D/c line 
3. 2 nos. of line bays each at Bhuj PS for termination 

of Khavda PS (GIS)-Bhuj PS 765 kV D/c line 
• 765 RVAIS line bays -2 Nos. 

Note: 
i. As on date, Adani Green Energy Four Limited (AGEFL) has been 
granted State-I connectivity for 5000 MW and Stage-11 Connectivity for 
3500 MW at proposed Khavda PS at 400 kV level. Accordingly, 3 nos of 
400 k V GIS line bay for termination of the dedicated lines fromAGEFL's 
Solar PV project has been included under the scope of works of Khavda 
P.S. Further, 1000MW LTA application has been received from AGEFL 
and the same is under process. 
ii. GIS Bay (if any) for completion of diameter in one and half breaker 
scheme shall also be in the scope of the TSP. 
2. The applicant has been selected as the Transmission Service Provider 
with the lowest levelized transmission charges of T1000.33 million per 
annum on the basis of the competitive bidding carried out by Adani 
Transmission Limited (AlL) in accordance with the Guidelines issued by 
the Central Government under Section 63 oftheAct. 
3. The Central Transmission Utility of India Limited has recommended for 
grant of transmission licence to the applicant to establish the proposed 
transmission system. 
4. Based on material available on record, the Commission has, vide 
order dated 29.4.2022 in Petition No. 107/TL12022, proposed to issue 
transmission licence to the applicant for establishing the transmission 
system as noted in para 1 above. 
5. A copy of the application, along with its annexures and enclosures, 
made by the applicant for grant of inter-State transmission licence to 
Khavda-Bhuj Transmission Limited before the Commission can be 
accessed at the website www.adanitransmission.com  or inspected by 
any person in the Commission's office by following the laid down 
procedure. 
6. Notice is hereby given in pursuance of clause (a) of sub-section (5) of 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grant transmission licence to the applicant, as 
aforesaid, be sent to the undersigned by 20.5.2022 at the above noted 
address. The suggestions or objections received after the specified date 
shall not be considered. 
7. The application shall be taken up for further hearing by the 
Commission in due course. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which no 
TA/DAshallbe paid by the Commission. 

(Harpreet Singh Pruthi) 
Secretary 
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SR. NAME OF NAME OF WORK OPENING DATE AMOUNT' WEBSITE OF TI 
No. BOARD! NOTICE TENDER CLOSING DATE EMD BOARD CORP/A: 

CORP/AUTH (TIME) (APPROX.) 
IN RUPEES 

1 UHBVN 11 IV 45 KU 06052022 0.90 CRORE www.utlbvn.Qrç 
PAtICHIULA POLYMER DISC 27.052022 TENDER NO 0 

INSULATOR, B&S UII'MMJXEN/P- 
AND T&C TYPE QH1I!2077 

dated 06 05.20 
2022..HBC_ 2200: 

FOR FURTHER INFORMATION KINDLY VISIT: 
9575_7 www.harvanaepracarernent.ov.in  orwy etenøers.hry.nic.in  

Lot Description of the Property 
No. 

1. General MS Scrap, Chemical Barrel, Steel Cots, Deep Freeze, ELGI Portable 
Compressor, Freezer of stainless Steel, Hanger Stand for clothes, Ace make 
pick & Carry Crane, JCB 426 HI Mode, Iron Ladder and platform, Mahindra 
Mini Bus, TATA4O7 Truck, Trailer Body, Hydraulic Tanks/MUD Gas Separator, 
Portable DG Set, Pump Assembly, Kitchen Appliances, Broken Cooler; Sintex 
Water Tanks, Steel Cabinet of Godrej, Locked Containers, Tin Sheets Wooden 
Box, etc. lying atTalgaria Mor, near YMCA school (other side graveyard) Olidih 
Village Hazaitbag BolcaroJharkhand (Location 1). 

2. ' Dilapidated Ashok Leyland Truck, MUD Blasting House, Bunk House Cement 
Cutting Port Machine, Cement Silo, TONS Dilapidated Coles Crane, Drill Pipe, 
Tangled Iron net, Iron Stand, MS Structure and platforms, MAST Block, MUD 
Pump, MUD tank, Dilapidated Tata truck, Dilapidated Horse and Trailer, 
Traingular Iron Stand, Welding Machine, Welding Room, Accumulator SARA 
Make, Workover Rig, lying at Village solagarhi, near PAM Mandir, 
NH-32, Plot nearby tolalgania Mor, BokaroJharlthand (Location 2) 

3, Air receiver, Cylindrical Structure, Bolero Pick Up Van, Bunk Houses, Cement 
Silo, Diesel Storage Tank, Diesel Generating set, ACE 14 Ton Pick & Carry 
Crane, Iron BITS, Logs, Channels, Iron Platform, Motor, Mud Pump for Oil & 
Gas Application, Mud Tank, Mobile Power Controller Unit, Scrap 40 Feet 
Container, security Room of MS Make, Store Room, Dilapidated Trailer Body, 
water Pump etc. lying at PAD-B Silfore Talgoria Village Bokaro Jharkhand 
(Location 3). 

4, Ambulance, Bunk House, Chair; Drill Pipe, Guard Room, Hydraulic Tank, Iron 
COT, Iron Stand, Kitchen Room, MUD Pump Assembly, Dilapidated Store 
Room, Television, Broken Watch Man Tower, WaterTank, Work Over Rig, lying 
at Village Olidih Bokaro, District Dhanbad,Jharkhand. 

5. Air Compressor, Big Dilapidated Iron Platform, Bunk House, Bladder 
Accumulator Station, Gas Manifold, Generator Set, Iron scrap and Iron Stand, 
Scrap MotorAssembly, MS Storage Tank, MUD Pump Engine, MUD Tank, AGE 
14 Ton Pickup Crane, sealed Store Room, chemical drums, folding cot, Hook 
Block, Iron Almirah, Iron Barrie, Iron Kadai, Iron Clamp, Light Stand, Motor, MS 
Clamp, TIN Sheet, Washin Basin, Window AC, Wooden Bench, IDECO Work 
Over RIG, etc. lying at village koilang, Distt Hazanibagh, Koilang (NimiyaTola 
wayto Bagh Panja, BokaroJharkhand. 

't*r, &.i. 

Note 

1. 

became possible after India's 
induction into the Missile Tech-
nology Control Regime in 2016. 
BrahMos variants can be 

launched from land, air and sea, 
and all three variants are in ser-
vice in the Indian armed forces.  

increased the Cash Reserve 
Ratio (which defines how much 
of their deposits banks need to 
keep with the central bank) by 
50 basis points. The rate hike 
was the first in 45 months. MPC 
will meet once again in the first 

CUI1L Z1U LU -'-e ............... 

concerns intact in the RBI's 
mind going into the June policy 
meeting, where we expect a 
50bp hike in the policy rate," 
Rahul Bajoria, MD & Chief India 
Economist, Barclays, said.  

don't even place the true facts  
before the honourable chief min-
ister," lamented the judge, add-
ing the officials wake up only 
after contempt of court proceed-
ings are initiated against them, 

IN THE HON'BLE HIGH COURT 
ORIGINAL JURISDICTION 

IN THE MATTER OF THE COMPANIES ACT, I 

AND 
IN THE MATTER OF 

M/s SHIV VANI OIL AND GAS EXPLORATION SERV 

COMPANY PETITION NO.44/2013 

E-AUCTION SALE NOTICE 
Tenders/bids are invited for E-auction of the following movable assets and properties 
lsWhateverthere is basisfrom the prospective buyers. The details of Reserve Pdo 


